i OFFICE OF THE CHIEF JUDICIAL MAGISTRATE
=== 200 LD JUDILIAL MAGISTRATE
H MODTFICATION DUTY ROSTER FOR THE MONTH OF FEBRUARY- 2025

MODIFICATION

In  view of the reguest received from the  Conrt of -
Ms. Neha Sharma, Ld. JMFC NI Act-04, NDD, PHC, New Delhi and in partial modification of
Duty Roster for the month of F ebruary- 2025, it is directed that Ms. Poonam Singh, Ld. JIMFC NI i
ACt-01, NDD, PHC, ND shall work as Duty JMFC on 25.02.2025, in place of Ms. Neha Sharma, ,
[

Ld. JMFC NI Act-04, NDD, PHC, New Delhi and Ms. Neha Sharma, Ld. JMFC NI Act-04,
NDD, PHC, New Delhi shall work as Duty JMFC on 24.02.2025 in place of Ms. Poonam Singh,
Ld. JMFC NI Act-01, NDD, PHC, ND.

Rest of the conditions shail remain unchanged,

(Anuj Kdmar Singh)
Chief Judicial j
Patiala House Courls, New Delhi, = - !
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No. 61— 67 f2025/CIM/PHC/New Delhi, Dated 13:02:2025 N i
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Copy forwarded for information and necessary action ;- #o s of I’ 3 U
AR - i Tl N SR R
1. The Ld. Registrar General, Han'ble High Court of Delhi, New Delhi, g \:} 3/ E
(Through Ld. District & Sessions Judge, Patiala House Court, New Delhi). / o’ _ boo
2. P.5.10 Ld. Principal District & Sessions Judge, Patiala House Court, New Delhi. . g {h 2‘5 [ l{'_ ar -
3. All the other Ld. Principal District & Sessions Judges, Center (HQ),Wesv'THC, North, North- ro

West/Rohini, Shahdra, East, North-East / KKD, South-West / Dwarka, South, South-Easpf: .
Saket, Delhi /New Delh. v g ’ l .
4. All the Ld. Chief Judicial Magistrates, Center, West/ THC, North,North-West/Rohini, \3'5\5.”4“ R
Shahdra,East,North-Easv XKD, Souﬂ1~WesUDwarka,SouLh,Sour.h-EasUSaket, Delhi /New el
Delhi.
. All the Ld, ACJMs, Patiala House Courts, New Delhi District. l
. The Concerned JMFCs, Patiala House Courts, New Dethi, '

. The Chief Prosecutor, New Delhi- District.
. The R.C.P. New Delhi District / South District / South -West District.
«——3"TTe Incharge, District Courts Web-Site Committee, Tis Hazari Courts, Delhi,
10.The Incharge, Compnter Room, Patiala House Courts, New Delhi.
11.The Controlling Officer, Pool-Car, New Delhi.
12. The Care Taker, New Delhi District with the direction to affix the copies of the same at ll the
notice boards at Patiala House Courts Coinplex.
13,The Incharge, Lock-up, New Delhi,
14.The Incharge Cash Branch, New Delhi- District, Patiala House Courts, !
15.The Secretary, N.D.B.A. :
16.0ffice File.
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Patiala House Coirts) New Delhi.
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